DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 13-05-2022

Sl

no.

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

WP(C)/10728/2022

SHARMISTHA
SAMAL

OTHERS. PAGES 17 TO 20,25,29 & 30
NOT LEGIBLE

OTHERS. EXTRA 1 PAGE ( PAGE NO.
35) FILED IN ANNX 6

OTHERS. THE DATE MENTIONED IN
PARA 6 OF THE WP(C) NOT TALLY
WITH THE DATE MENTIONED IN
DOCUMENTS FILED AS ANNX 3

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

WP(C)/10586/2022

PRAKASH
KUMAR MISHRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

WP(C)/12201/2022

PRAFULLA
KUMAR RATH

OTHERS. NEAT COPIES OF PAGE
NO. 19,21,23,43 & 44 TO BE FILED

WP(C)/10959/2022

LALATENDU
KANUNGO

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

CRLMP/892/2022

BYOMAKESH
TRIPATHY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/IETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

28.




PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

WP(C)/11906/2022

PRAFULLA
KUMAR RATH

OTHERS. NEAT COPY OF PAGE
19,72,74 TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

WP(C)/11907/2022

PRAFULLA
KUMAR RATH

OTHERS. NEAT COPY OF PAGE 19,74
TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

CRLMP/916/2022

KAUSHAL
HUSSAIN

OTHERS. NEAT COPY OF PAGE 7,33
TO 38, 40 TO BE FILED

WP(C)/12358/2022

SAMEER KUMAR
DAS

OTHERS. NEAT COPY OF PAGE
10,14,16 TO 20,24 TO 26 TO BE FILED
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

10

WP(C)/12359/2022

SAMEER KUMAR

OTHERS. NEAT COPY OF PAGE




DAS

11,14,16 TO 17,19 TO 21 & 24 TO 26
TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

11

WP(C)/11721/2022

SUBHRANSU
BHUSAN
MOHANTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

12

WP(C)/11723/2022

SUBHRANSU
BHUSAN
MOHANTY

OTHERS. NEAT COPY OF PAGE 14
TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

13

WP(C)/10963/2022

LALATENDU
KANUNGO

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/IETC.NOT FILED.

14

WP(C)/10962/2022

LALATENDU
KANUNGO

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

15

WP(C)/12250/2022

S.P.NATH

OTHERS. PAGE 13 NOT NEAT




28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

16

WP(C)/12246/2022

PANCHANAN
PANIGRAHI

OTHERS. PAGE 12 NOT NEAT AND
LEGIBLE

3. AUTHENTICATION FEE IS
DEFICIENT.

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

17

WP(C)/11003/2022

AMLANJYOTI
ROUT

OTHERS. PAGE 11 TO 13 NOT NEAT
AND LEGIBLE

4. AFFIDAVIT/VERIFICATION NOT
PROPER.

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

18

WP(C)/11005/2022

SANJAY KUMAR
PATTANAIK

OTHERS. STATE OF ODISHA IN
APPROPRIATE DEPT. IS TO BE
IMPLEADED AS PARTY

OTHERS. THE AVERMENTS MADE
IN NO. 7 OF THE PETITION NOT




COMPLETE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/IETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

19

WP(C)/11020/2022

BIVUDATTA
CHALAN

OTHERS. PAGES 15,18 & 20 NOT
NEAT AND LEGIBLE

OTHERS. CERTIFICATE TO THE
EFFECT OF THE NON
AVAILABAILITY OF C. PAPERISTO
BE APPENDED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

20

WP(C)/10726/2022

SHARMISTHA
SAMAL

OTHERS. PAGES 17 TO 24,27,28,30
NOT NEAT AND LEGIBLE . PAGE 34
NOT NEAT

OTHERS. ANNX 4 NOT ATTESTED
BY THE FILING ADVOCATE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE




SPACING NOT PROPER

21

WP(C)/11008/2022

DIPTI RANJAN
BHOKTA

OTHERS. PAGES 15,16,18,19,20 & 21
NOT NEAT

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

22

WP(C)/10914/2022

PRAGYANANDA
PATTANAIK

OTHERS. IN BELOW PRAYER
PORTION THE DATE NOT
FURNISHED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

217.
PETITIONS/APPEALS/APPLICATION
NOT IN PROPER FONT/NOT IN
PROPER FONT SIZE

23

WP(C)/10992/2022

TRILOCHAN
PANIGRAHI

OTHERS. PAGES 12,17 & 18 NOT
NEAT & LEGIBLE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

27.
PETITIONS/APPEALS/APPLICATION
NOT IN PROPER FONT/NOT IN
PROPER FONT SIZE

24

WP(C)/10918/2022

PRAGYANANDA
PATTANAIK

OTHERS. S.R WILL BE MADE AFTER
PROPER PAGEMARKING IN THE
INDEX AS WELL AS IN BRIEF




25

WP(C)/10921/2022

PRAGYANANDA
PATTANAIK

OTHERS. BRIEF NOT PAGE MARKED
PROPERLY IN THE INDEX AS WELL
AS IN ANNX .PUT UP FOR S.R AFTER
PROPER PAGEMARK

26

WP(C)/11186/2022

JAGANATH
PATNAIK

OTHERS. NEAT COPY OF PAGE 59
TO 60,65,69 TO 70,126 TO 128,131 TO
132,134,148,153,155,157,162,164 TO
165,166,168,180 TO BE FILED
OTHERS. L.T.I OF PETITIONER 4,22
NOT ATTESTED BY THE FILING
ADVOCATE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

27

WP(C)/11654/2022

DR.PURUSOTTAM
CHULI

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

7. VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

28

WP(C)/11105/2022

LAMBODAR
PRADHAN

OTHERS. STATE OF ORISSA NOT
MADE A PARTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER
NOT FILED

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

29

WP(C)/11107/2022

SATYA
NARAYAN
MISHRA

OTHERS. PAGE 34 NOT NEAT AND
LEGIBLE
6. RECEIPT SHOWING SERV.COPY




TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

30

WP(C)/11113/2022

SANDEEP
PARIDA,
SR.S.C.(S. AND
M.E.)

OTHERS. INDEX NOT CORRECTLY
DESCRIBED (ANN-10)
OTHERS. PRAYER NOT DATED

31

WP(C)/11499/2022

BIRANCHI
NARAYAN
MOHANTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

32

WP(C)/12325/2022

PRAVAT RANJAN
DASH

OTHERS. PAGE 24 & 25 NOT
LEGIBLE

33

WP(C)/12006/2022

RAMA KRISHNA
BISOI

OTHERS. O.P 1 & 2 NOT DESCRIBED
IN DETAILS WITH COMPLETE
ADDRESS

OTHERS. ANN 1 NOT AVERRED IN
THE PETITION

OTHERS. PARAGRAPH 2 & 3 ARE
MISSING & ANN 1 NOT AVERRED
OTHERS. PARA 1 APPEARS TO BE
INCOMPLETE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

34

RVWPET/30/2022

PRAFULLA
KUMAR RATH

OTHERS. STATUS OF PARTIES NOT
FURNISHED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER
NOT FILED

35

RVWPET/123/2022

OTHERS. O.P NO. 1 NOT A PARTY
WITH CONCERNED WP(C)




18. CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER
NOT FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

36 || wp(C)12014/2022 || AM 'ECP)F;QSAD 20. VERNACULAR CERTIFICATE
NOT FURNISHED.
OTHERS. PAGE 24 IS TO BE
ATTESTED

37 || WP(C)/10966/2022 ié'\H"EQf 6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY

38 || WP(C)/11957/2022 D”"g AKHUUMAR TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. NEAT COPY OF PG. 75, 137
& 138 TO BE FILED.
29. NAME OF THE FILING

PRABHU ADVOCATE NOT IN CAPITAL

LETTERS/ENROLMENT NUMBER

39 || W(C)r12214/2022 PgéalAEwA NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
OTHERS. NEAT COPY OF PAGE
8,12,19 TO 20,34 TO BE FILED

40 || WP(C)/11170/2022 DI\'/I'E)LJ’A’;X%AAR 6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY

41 || we(cy1118s/2022 || M 'H'Sif'%%HAR TO AG/CG/IT/CT/ETC.NOT FILED.
5. SECOND COPY OF PETITION NOT

DEBIDUTTA
42 || WP(C)/11174/2022 || 5P onrron || FILED.
43 || we(Cy11168/2022 || P'LLIP KUMAR || OTHERS. NEAT COPY OF PAGE

MOHAPATRA

19,20,34 TO BE FILED




6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

OTHERS. PAGES 17,35,37,40,41,42,47
TO 53 & 74 NOT NEAT AND LEGIBLE

BHABANI
& CONTAINS UNDERLINES

44 || WP(C)/11835/2022 ﬁ'ﬂsﬁ'\éﬁ; 6. RECEIPT SHOWING SERV.COPY
TO AG/CG/ITICTIETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/ITICTIETC.NOT FILED.

TRILOCHAN  ||18. CERTIFIED COPY OF

45 || WP(C)/12044/2022 || pANIGRAHI || TRIAL/APPELLATE COURT ORDER
NOT FILED
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/ITICTIETC.NOT FILED.

46 || WP(C)/12017/2022 ASH%’BE?'\"AR 7. VAKALATNAMA NOT PROPERLY
STAMPED EXECUTED ACCEPTED.
6. RECEIPT SHOWING SERV.COPY

47 || WP(C)/111914/2022 || SWAPNIL ROY ||TO AG/CG/IT/CT/IETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/ITICTIETC.NOT FILED.

TRILOCHAN  ||18. CERTIFIED COPY OF

48 || WP(C)/12045/2022 || pANIGRAHI || TRIAL/APPELLATE COURT ORDER
NOT FILED
OTHERS. ANN 9 NOT ATTESTED
6. RECEIPT SHOWING SERV.COPY

49 1| WP(C)/11886/2022 || - SWAPNIL ROY" 1| -5 A 5 /cG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY

50 || WP(C)/11876/2022 || SWAPNIL ROY || TO AG/CG/IT/CT/IETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY

51 || WP(C)/11100/2022 || SUBHASISH DAS || TO AG/CG/IT/CT/ETC.NOT FILED.




OTHERS. PAGE 29 NOT LEGIBLE

PRAFULLA  ||6. RECEIPT SHOWING SERV.COPY
52 || WP(C)/11098/2022 || |« yMAR RATH || TO AG/CG/IT/CT/ETC.NOT FILED.
RANIIT 6. RECEIPT SHOWING SERV.COPY
53 || WP(C)/12140/2022 MOHANTY || TO AGICG/IT/CT/ETC.NOT FILED.
BIRANCHI 6. RECEIPT SHOWING SERV.COPY
54 || WP(C)/11506/2022 NARAYAN  ||TO AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
OTHERS. PUT UP FOR S.R AFTER
SMRUTI RANJAN
55 || CRLMP/B41/2022 || '\ /1) PO AN || FILING 2ND COPY OF PETITION.
OTHERS. NEAT COPY OF PAGE 63
TO BE FILED
OTHERS. PAGES 73 & 75 ARE TO BE
ATTESTED
OTHERS. DATE MENTIONED IN THE
INDEX IN RESPECT OF A1, AS
WELL AS IN THE BODY OF THE
56 || WP(C)/12018/2022 AM'EE)F;@SAD PETITION DO NOT MATCH TO THE
DATE CONTAINED IN THE
CONCERNED DOCUMENT
4. AFFIDAVIT/VERIFICATION NOT
PROPER.
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/ITICT/ETC.NOT FILED.
OTHERS. PETITIONER NO. 2 NOT
EXECUTED IN THE V.NAMA
6. RECEIPT SHOWING SERV.COPY
57 || WR(C)/12083/2022 B'NOS AKTLfMAR TO AG/CG/IT/CT/ETC.NOT FILED.
20. VERNACULAR CERTIFICATE
NOT FURNISHED.
6. RECEIPT SHOWING SERV.COPY
DR. JITENDRA
58 || WP(C)/11045/2022 || v~ 5 R, || TO AGICGIIT/CT/ETC.NOT FILED,
BHABANI OTHERS. PAGES 30,34.36,37.39 TO
59 || WP(C)/11834/2022 SHANKAR 41,46 TO 52 & 73 ARE NOT NEAT &

MISHRA (3)

LEGIBLE & SOME PAGES CONTAINS




UNDERLINES
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

60

WP(C)/12009/2022

KALPATARU
MISHRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

19. UNDERTAKING FOR NON FILING
OF TRANSLATED COPY NOT FILED

61

MATA/93/2022

SRINIBASH
SATAPATHY

OTHERS. PUT UP FOR S.R AFTER
FILING OF C.COPY OF IMPUGNED
ORDER

62

CRP/10/2022

AMIT PRASAD
BOSE

OTHERS. GOOD GROUND
CERTIFICATE NOT FURNISHED
1. COURT FEE IS DEFICIENT.

63

WP(C)/12253/2022

ALOK KUMAR
PANDA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

64

WP(C)/10994/2022

SAMEER KUMAR
DAS

OTHERS. LEGIBLE COPY OF PAGES
28,32 & 33 ARE TO BE FILED
OTHERS. PAGES 52,53 & 55 ARE TO
BE ATTESTED

OTHERS. NEAT COPY OF PAGE 39
TO BE FILED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

19. UNDERTAKING FOR NON FILING




OF TRANSLATED COPY NOT FILED
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

OTHERS. NEAT COPY OF PAGE 24

SUSANTA
65 || WP(C)/12363/2022 || S\iam bagy || TO BE FILED
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/ITICT/ETC.NOT FILED.
RUDRA PRASAD ||18. CERTIFIED COPY OF
66 || WP(C)/12284/2022 KAR TRIAL/APPELLATE COURT ORDER
NOT FILED
6. RECEIPT SHOWING SERV.COPY
67 || WP(C)/11445/2022 || RUPRR TRASAD 10 AGICGATICT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
68 || WP(C)/11291/2022 RUDRQ APSASAD TO AG/CG/ITICT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
69 || WP(C)/11277/2022 RUDRQ APSASAD TO AG/CG/IT/CT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
DEBABRATA || MENTIONED
70 || WP(C)/10957/2022 || patH cG.C.  ||12 ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
PRASANTA  |[|OTHERS. O.P NOT COMPLETELY
71 || WR(C)/12056/2022 KUMAR DESCRIBED

MOHANTY

6. RECEIPT SHOWING SERV.COPY




TO AG/CG/IT/ICT/ETC.NOT FILED.
14. NOT PROPERLY INDEXED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

72

WP(C)/12127/2022

ANIL KUMAR
DAS

OTHERS. COMPLETE ADDRESS OF
OP 1 & 2 TO BE FURNISHED
OTHERS. ANN 3 NOT CORRECTLY
AVERRED IN PARA 4 ( DATE NOT
TALLY )

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
14. NOT PROPERLY INDEXED.

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

73

WP(C)/11809/2022

SHANTI
PRAKASH
MOHANTY

OTHERS. ANN 1 NOT NEAT AND
LEGIBLE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

74

WP(C)/11143/2022

H.N.MOHAPATRA

OTHERS. ANN-1 & PAGE 25 NOT
LEGIBLE

OTHERS. DATE OF DISPOSAL NOT
FURNISHED IN REFERENCE
CERTIFICATE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
8. CAUSE TITLE NOT IN ORDER.
20. VERNACULAR CERTIFICATE
NOT FURNISHED.




25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

OTHERS. NEAT COPY OF PAGE
35,38,44,51,56 TO 66 TO BE FILED

75 || WR(C)/12417/2022 N'ROSDAﬁBMAR 6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
76 || WP(C)/12322/2022 || MANAS CHAND ||TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. NEAT COPY OF PAGE 8 TO
BE FILED
25 NAMES IN CAPITAL
RAMA KRISHNA || LETTERS/ENROLMENT
77 || WP(C)/12293/2022 BISOI NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
OTHERS. WELFARE FEE OF RS 50/-
SIBA NARAYAN ||NOT PAID
78 || WP(C)/12365/2022 BISWAL OTHERS. PAGE 17 NOT LEGIBLE
OTHERS. WELFARE FEE OF RS 50/-
SIBA NARAYAN
79 || WR(C)/12370/2022 AL NOT PAID
OTHERS. GOOD GROUND
CERTIFICATE NOT FURNISHED
OTHERS. THE PETITION IS NOT IN
PIL FORMAT
80 || WP(C)/11909/2022 KuBl\fASQNBTA/;m OTHERS. RULE 8 OF THE O.H.C P.I.L
RULE 2010 NOT COMPLIED WITH
6. RECEIPT SHOWING SERV.COPY
TO AGICG/IT/CT/ETC.NOT FILED.
OTHERS. WELFARE FEE OF RS 50/-
81 || wr(C)12360/2022 || SIBANARAYAN 1 o1 pAID

BISWAL

OTHERS. PAGE 17 TO 20 NOT




LEGIBLE

SIBA NARAYAN

OTHERS. WELFARE FEE OF RS 50/-

82 || WP(C)/12368/2022 Sl AL NOT PAID
OTHERS. WELFARE FEE OF RS 50/-
SIBA NARAYAN
83 || WP(C)/12367/2022 ehe NOT PAID
OTHERS. WELFARE FEE OF RS 50/-
SIBA NARAYAN
84 || WP(C)/12373/2022 AL NOT PAID
OTHERS. WELFARE FEE OF RS 50/-
SIBA NARAYAN
85 || WP(C)/12371/2022 AL NOT PAID
OTHERS. WELFARE FEE OF RS 50/-
SIBA NARAYAN
86 || WP(C)/12372/2022 oL NOT PAID
OTHERS. PUT UP FOR S.R AFTER
SUDEEP KUMAR
87 || RSA/105/2022 e ANG) FILING OF REQUIRED COURT FEE
OTHERS. PUT UP FOR S.R AFTER
88 || RSA/106/2022 ASHOK DAS  ||FILING OF REQUIRED COURT FEE
OTHERS. PUT UP FOR S.R AFTER
89 || RSA/107/2022 ASHOK DAS || FILING OF REQUIRED COURT FEE
OTHERS. PUT UP FOR S.R AFTER
90 || RSA/104/2022 AM'E(F;EQSAD FILING OF REQUIRED COURT FEE
18. CERTIFIED COPY OF
NIRANJAN || TRIAL/APPELLATE COURT ORDER
91 || RSA/101/2022 LENKA NOT FILED
RAGHUNATH || OTHERS. PUT UP FOR S.R AFTER
92 || RSA/103/2022 DAS FILING OF REQUIRED COURT FEE
MOHAPATRA
03 | [ WP(C)/12236/2022 RAMESH 6. RECEIPT SHOWING SERV.COPY




CHANDRA OJHA |[TO AG/CG/IT/CT/ETC.NOT FILED.
RAMESH 6. RECEIPT SHOWING SERV.COPY
94 || WP(C)/12238/2022 || ~piaMDRA G || TO AG/CGITICT/ETC.NOT FILED.
RAMESH 6. RECEIPT SHOWING SERV.COPY
95 || WP(C)/12237/2022 || ~piaMDRA G || TO AG/CGITICT/ETC.NOT FILED.
5. SECOND COPY OF PETITION NOT
PARTHA FILED.
96 || WP(C)/12167/2022 || ¢ p o A0 VAL 1 || 23. NOMENCLATURE NOT
CORRECTLY FURNISHED .
OTHERS. NEAT COPY OF PAGES 43
TO 47.53.56,67.70.72,73 TO 74.76 TO
SOUMYA ] ] ] ] ] ] ]
77.80.81.93,122 TO BE FILED
97 || WR(C)/12411/2022 M%AHNAJ\@'T\'Y 6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
OTHERS. HCBA W F RS 50 /- IN
SHAPE OF HOLOGRAM TO BE
AFFIXED
UNMESH 25. NAMES IN CAPITAL
98 || WP(C)/12296/2022 || st iL o || LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
3. AUTHENTICATION FEE IS
DEFICIENT.
99 || CMP/418/2022 || SUBRATA PANDA ||20. VERNACULAR CERTIFICATE
NOT FURNISHED.
SATYABADI ||1. COURT FEE IS DEFICIENT.
100|| RSA/102/2022 NN
OTHERS. PAGE 11.12 & 14 NOT NEAT
6. RECEIPT SHOWING SERV.COPY
101|| CRLMP/896/2022 || BNAYA KUMAR 1l -5 AG/CG/IT/CT/ETC.NOT FILED.

PARIDA

10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY




MENTIONED

102

CRLMP/895/2022

RABI NARAYAN
BEHERA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

103

CRLMP/894/2022

SAMIR KUMAR
BEHERA

OTHERS. CERTIFICATE TO THE
EFFECT OF THE NON
AVAILABAILITY OF C. PAPER ISTO
BE APPENDED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
19. UNDERTAKING FOR NON FILING
OF TRANSLATED COPY NOT FILED
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

104

CRLMP/891/2022

BIRAJA
PRASANNA DAS

OTHERS. STATE OF ODISHA NOT
MADE A PARTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

19. UNDERTAKING FOR NON FILING
OF TRANSLATED COPY NOT FILED

105

CRLMP/897/2022

PADMALAYA
MOHAPATRA

OTHERS. PAGES 44,45,49,50,57,60,78
TO 82 NOT NEAT AND LEGIBLE

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
15. ALL PAPERS NOT PROPERLY
SIGNED.

19. UNDERTAKING FOR NON FILING
OF TRANSLATED COPY NOT FILED
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

106

CRLMP/877/2022

S.P.DHAL

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.




10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

107

WP(C)/10968/2022

S.P.SAHOO

OTHERS. PAGES 13 TO 19,21,23 & 28
ARE NOT NEAT AND LEGIBLE
OTHERS. THE DATE MENTIONED IN
THE INDEX AND PARA 6 FOR ANNX
4 IN THE PETITION NOT TALLY
WITH THE DOCUMENT FILED IN
ANNX 4

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

108

WP(C)/10981/2022

KUNAL KUMAR
SWAIN

OTHERS. PAGE 16 TO 25 NOT NEAT
AND LEGIBLE

OTHERS. THE DATE MENTIONED IN
INDEX FOR ANNX 1 DTD 22.02.09
NOT TALLY WITH THE DATE
FURNISHED IN PARA 4 FOR ANNX 1
IN THE PETITION AS WELL AS
DOCUMENTS FILED IN ANNX 1

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

109

WP(C)/12288/2022

TUSHAR KANTA
NAYAK

OTHERS. NEAT COPY OF PAGE
18,39,52,53,55 TO 58 TO BE FILED

110

WP(C)/10969/2022

JAGABANDHU
SAHU

5. SECOND COPY OF PETITION NOT
FILED.
6. RECEIPT SHOWING SERV.COPY




TO AG/CG/IT/ICT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

111

WP(C)/10971/2022

SOMANATH
MISHRA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

112

WP(C)/12378/2022

LALIT SAHU

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

19. UNDERTAKING FOR NON FILING
OF TRANSLATED COPY NOT FILED

113

WP(C)/12254/2022

DR.BINODA
KUMAR MISHRA

OTHERS. PAGE 35 NOT LEGIBLE
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

114

WP(C)/12068/2022

SATYABRATA
SATAPATHY

OTHERS. PAGES 12 TO 20,36 TO 40
AND 43 ARE TO BE ATTESTED

1. COURT FEE IS DEFICIENT.

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

19. UNDERTAKING FOR NON FILING
OF TRANSLATED COPY NOT FILED

115

WP(C)/12073/2022

ANSUMAN
BHUYAN

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

116

WP(C)/11248/2022

UPENDRA
KUMAR SAMAL

OTHERS. PRAYER NOT SIGNED

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED




117

WP(C)/11223/2022

BIJAY PANDA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

118

WP(C)/11227/2022

BIJAY PANDA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

119

WP(C)/11228/2022

NARAYAN
PRASAD PARIJA

OTHERS. STATE OF ORISSA NOT
MADE A PARTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/IETC.NOT FILED.
7. VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

120

WP(C)/11231/2022

NARAYAN
PRASAD PARIJA

OTHERS. STATE OF ORISSA NOT
MADE A PARTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

121

CRLREV/201/2022

RAMAKANTA
SAHOO

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

122

CRLA/372/2022

MANORANJAN
ACHARYA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

123

CRLA/373/2022

BHABANI
SHANKAR
DASPARIDA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.

124

WP(C)/12386/2022

RAJKISHOR
SWAIN

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/IETC.NOT FILED.




19. UNDERTAKING FOR NON FILING
OF TRANSLATED COPY NOT FILED

125

WP(C)/11226/2022

NARAYAN
PRASAD PARIJA

OTHERS. STATE OF ORISSA NOT
MADE A PARTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

126

WP(C)/11221/2022

NARAYAN
PRASAD PARIJA

OTHERS. STATE OF ORISSA NOT
MADE A PARTY

OTHERS. PAGE 24 NOT LEGIBLE
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

127

WP(C)/11224/2022

NARAYAN
PRASAD PARIJA

OTHERS. STATE OF ORISSA NOT
MADE A PARTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

128

WP(C)/11157/2022

SUJAY SHANKER
SINGH DEO

OTHERS. PUT UP THIS MATTER
AFTER PROPER PAGEMARKED IN
INDEX & PROPER ANNEXURE




MARKED IN THE BODY OF THE
PETITION

17. REFERENCE CERTIFICATE NOT
FURNISHED.

OTHERS. NEAT COPY OF PAGE 31
TO 35,37,44 TO 45 TO BE FILED

129 || WP(C)/111182/2022 || AVIIIT PATNAIK ||6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
130|| CRLREV/199/2022 D'%mggﬂ TO AG/CG/ITICTIETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
131 || CRLREV/200/2022 || BISHNU PRASAD | L") = o /1 7/cT/ETC.NOT FILED.
PRADHAN
OTHERS. NEAT COPY OF PAGE
SURGESH 23.24.60 TO BE FILED
132 || WP(C)/11154/2022 || A mnvan waThy | |6 RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
6. RECEIPT SHOWING SERV.COPY
SIDHARTH || TOAG/CG/ITICT/ETC.NOT FILED.
133 || WP(C)/11179/2022 15. ALL PAPERS NOT PROPERLY
PRASAD DAS
SIGNED.
OTHERS. ALL THE ANXS. ARE TO
BE ATTESTED.
5. SECOND COPY OF PETITION NOT
FILED.
134 || WP(C)112120/2022 KIEJIT\;IA\AS\QEX?H 10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
14. NOT PROPERLY INDEXED.
OTHERS. STATE OF ORISSA NOT
MADE A PARTY
135|| we(cy11232/2022 NARAYAN  ||OTHERS. PAGE 24 NOT LEGIBLE

PRASAD PARIJA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT PROPERLY




STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

136

WP(C)/11233/2022

NARAYAN
PRASAD PARIJA

OTHERS. STATE OF ORISSA NOT
MADE A PARTY

OTHERS. PAGE 24 NOT LEGIBLE
6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

137

WP(C)/11210/2022

NARAYAN
PRASAD PARIJA

OTHERS. STATE OF ORISSA NOT
MADE A PARTY

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
7. VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

138

WP(C)/12347/2022

TUSHAR KANTA
NAYAK

OTHERS. NOTARY CERTIFICATE
NOT FURNISHED

OTHERS. D.C.FOFRS 2 /- TO BE
PAID

OTHERS. NEAT AND LEGIBLE
COPIES OF PAGE NO. 17,18,20,27 TO
30,31 TO 36,39 & 49 TO 59 TO BE
FILED

OTHERS. PAGE 1 TO 12 NOT SIGNED
BY LD.FILING ADVOCATE

25. NAMES IN CAPITAL




LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

139

WP(C)/12203/2022

KRUSHNA
CHANDRA
RATHA

6. RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/ICT/ETC.NOT FILED.
10. SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

140

WP(C)/12341/2022

TUSHAR KANTA
NAYAK

OTHERS. NEAT AND LEGIBLE
COPIES OF PAGE NO.19,20,27 TO
30,32 TO 39 &49TO 59 TO BE FILED
OTHERS. PAGE 1 TO 12 NOT SIGNED
BY LD.FILING ADVOCATE

7. VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

141

WP(C)/12340/2022

TUSHAR KANTA
NAYAK

OTHERS. D.C.FOFRS 2 /- TO BE
PAID

OTHERS. NEAT / LEGIBLE COPIES
OF PAGE NO. 18 TO 20,23,28 TO
32,33,34,36,38,39 & 47 TO 57 TO BE
FILED




OTHERS. PAGE 1 TO 12 NOT SIGNED
BY LD.FILING ADVOCATE

OTHERS. DESCRIPTION ANNX 7
NOT CORRECTLY FURNISHED IN
THE WRIT PETITION

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

142

WP(C)/12338/2022

TUSHAR KANTA
NAYAK

OTHERS. D.C.FOFRS 2 /- TO BE
PAID

OTHERS. NEAT/ LEGIBLE COPIES OF
PAGE NO. 20,27 TO 39 &47TO 57 TO
BE FILED

OTHERS. PAGE 1 TO 12 NOT SIGNED
BY LD.FILING ADVOCATE

25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

143

WA/290/2022

PRAVAKAR
BEHERA,
S.C.(TRANSPORT)

OTHERS. C.COPY OF IMPUGNED
ORDER NOT FILED
OTHERS. PAGE 45 NOT NEAT

144

WP(C)/12349/2022

TUSHAR KANTA
NAYAK

OTHERS. D.C.FOFRS 2/- TO BE
PAID

OTHERS. NEAT & LEGIBLE COPIES
OF PAGE NO. 20,27 TO 30,32 TO 39,
49 TO59 TO BE FILED

OTHERS. PAGE 1 TO 12 NOT
SIGNED BY LD.FILING ADVOCATE
25. NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED




28.
PETITIONS/APPEALS/APPLICATION
MARGIN NOT PROPER/LINE
SPACING NOT PROPER

29. NAME OF THE FILING
ADVOCATE NOT IN CAPITAL
LETTERS/ENROLMENT NUMBER
NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION




